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122.7.98 This application has been submitted
against the transfer order No.S.T.No.1/98:
-p-3 dated 14.5.1998 (Annexure-2A) trans-
ferring the applicant from Base Hospital
-3 to Neemach. The applicant has submi-
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tted representations Annexures 7 and 8.
These representations are pending dis-
posal before the respondents. In the
circumstances I dispose of this applica-
tion with a direction to the respondents
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" representations of the appiicant within
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